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FORM-9
MONTHLY REPORT OF COMPLIANCE WITH THE 3 ADJOURNMENT RULE DURING THE MONTH OF JULY 2024
Number of Number
of Days |Number
Days between of
Sl . es Date of Date of between . :
No. Court District Case Type Case Number Institution Disposal  |Institution caring | mente.
Hearing | ments
and
Disnosal and Granted
p Judgment
LXXXII Addl. City Civil & Bengaluru
1 Sessions Judge, B'luru (CCH- Ufbalrll
83) Com.O S, 221/2019 08/08/2019 | 06/07/2024 | 1794 - B
LXXXII Addl. City Civil & Bengaluru
2 Sessions Judge, B'luru (CCH- Ufbalrll
83) Com.A.A. 35/2024 30/01/2024 | 08/07/2024 160 100 °
LXXXII Addl. City Civil & Bengaluru
3 Sessions Judge, B'luru (CCH- Ufbalrll
83) Com.O S, 321/2017 10/01/2017 | 10/07/2024 | 2738 - =
LXXXII Addl. City Civil & Bengaluru
4 Sessions Judge, B'luru (CCH- Ufbalrll
83) Com.O S, 7678/2017 14/11/2017 | 10/07/2024 | 2430 - -
LXXXII Addl. City Civil & Bengalury
5 Sessions Judge, B'luru (CCH- Ufbalrll
83) Com.O S, 929/2023 18/08/2023 | 10/07/2024 | 327 - -
LXXXII Addl. City Civil & Bengaluru
6 Sessions Judge, B'luru (CCH- Ufbalrll
83) Com.O.S. 930/2023 18/08/2023 | 10/07/2024 | 327 - =
LXXXII Addl. City Civil & Bengaluru
7 Sessions Judge, B'luru (CCH- Ufbalrll
83) Com Ex. 393/2024 07/06/2024 | 10/07/2024 23 - -
LXXXII Addl. City Civil & Bengaluru
8 Sessions Judge, B'luru (CCH- Ufbalrll
83) Com.O.S. 1614/2017 04/03/2017 | 11/07/2024 2686 159 2
LXXXII Addl. City Civil & Bengaluru
9 Sessions Judge, B'luru (CCH- Ufbalrll
83) Com.O.S. 1024/2023 15/09/2023 | 11/07/2024 300 - =
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Number of Number
of Days |Number
Days between of
Sl . es Date of Date of between . :
No. Court District Case Type Case Number Institution Disposal |Institution Fln?l vy
Hearing | ments
and
Disposal and Granted
P Judgment
LXXXII Addl. City Civil & Bengaluru
10 | Sessions Judge, B'luru (CCH- Ufban
83) Com.Misc. 38/2024 15/05/2024 11/07/2024 57 10 7
LXXXII Addl. City Civil & Benegaluru
11 | Sessions Judge, B'luru (CCH- Ufban
83) Com.EX 109/2024 08/02/2024 12/07/2024 155 - 8
LXXXII Addl. City Civil & Benegaluru
12 | Sessions Judge, B'luru (CCH- Ufban
83) Com.EX 120/2024 14/02/2024 | 12/07/2024 s - -
LXXXII Addl. City Civil & Benegaluru
13 | Sessions Judge, B'luru (CCH- Ufban
83) Com.EX 121/2024 14/02/2024 | 12/07/2024 s - -
LXXXII Addl. City Civil & Bengaluru
14 | Sessions Judge, B'luru (CCH- Ufbalrll
83) Com.EX 122/2024 14/02/2024 | 12/07/2024 149 - =
LXXXII Addl. City Civil & Bengaluru
15 | Sessions Judge, B'luru (CCH- Ufbalrll
83) Com.EX 461/2024 28/06/2024 | 12/07/2024 = - -
LXXXII Addl. City Civil & Bengaluru
16 | Sessions Judge, B'luru (CCH- Ufbalrll
83) Com.O.S. 1615/2022 05/11/2022 | 13/07/2024 016 - =
LXXXII Addl. City Civil & Bengalury
17 | Sessions Judge, B'luru (CCH- Ufbalrll
83) Com.O.S. 556/2024 16/04/2024 | 13/07/2024 = - :
LXXXII Addl. City Civil & Bengaluru
18 | Sessions Judge, B'luru (CCH- Ufbalrll
83) Com.O S, 792/2024 04/06/2024 | 13/07/2024 & - -
LXXXII Addl. City Civil & Bengaluru
19 | Sessions Judge, B'luru (CCH- Ufbalrll
83) Com.O.S. 802/2024 05/06/2024 | 13/07/2024 28 - :
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Number of Number
of Days |Number
Days between of
Sl s b Date of Date of between ; i
No. Court District | Case Type Case Number Institution Disposal |Institution| (175 |#Alow™
Hearing | ments
and
Disposal and Granted
p Judgment
LXXXII Addl. City Civil & Bengaluru
20 | Sessions Judge, B'luru (CCH- Ufbalrll
83) Com.EX 515/2023 26/09/2023 | 13/07/2024 21 - =
LXXXII Addl. City Civil & Bengaluru
21 | Sessions Judge, B'luru (CCH- Ufbalrll
83) Com.EX 728/2023 21/12/2023 | 13/07/2024 | 205 - -
LXXXII Addl. City Civil & Bengaluru
22 | Sessions Judge, B'luru (CCH- Ufbalrll
83) Com.EX 732/2023 21/12/2023 | 13/07/2024 | 205 - -
LXXXII Addl. City Civil & Bengaluru
23 | Sessions Judge, B'luru (CCH- Ufbalrll
83) Com.EX 353/2024 29/05/2024 | 13/07/2024 5 - -
LXXXII Addl. City Civil & Bengaluru
24 | Sessions Judge, B'luru (CCH- Ufbalrll
83) Com.O.S. 937/2022 01/07/2022 | 15/07/2024 745 27 >
LXXXII Addl. City Civil & Benegaluru
25 | Sessions Judge, B'luru (CCH- Ufban
83) Com.O.S. 728/2024 02/05/2024 | 16/07/2024 & - -
LXXXII Addl. City Civil & Benegaluru
26 | Sessions Judge, B'luru (CCH- Ufban
83) Com.O.S. 56/2024 09/01/2024 | 18/07/2024 191 10 s
LXXXII Addl. City Civil & Benegaluru
27 | Sessions Judge, B'luru (CCH- Ufban
83) Com.O S, 943/2022 01/07/2022 | 20/07/2024 | 750 ik =
LXXXII Addl. City Civil & Bengalury
28 | Sessions Judge, B'luru (CCH- Ufban
83) Com.O.S. 917/2023 16/08/2023 | 20/07/2024 339 2 =
LXXXII Addl. City Civil & Benealuru
29 | Sessions Judge, B'luru (CCH- Ufban
83) Com.EX 111/2021 08/03/2021 | 20/07/2024 | 1230 - -
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Number of Number
of Days |Number
Days between of
Sl . es Date of Date of between . :
No. Court District Case Type Case Number Institution Disposal  |Institution caring | ments.
Hearing | ments
and
Disnosal and Granted
p Judgment
LXXXII Addl. City Civil & Bengaluru
30 | Sessions Judge, B'luru (CCH- Ufbalrll
83) Com.O.S. 196/2024 03/02/2024 | 22/07/2024 170 ! =
LXXXII Addl. City Civil & Bengaluru
31 | Sessions Judge, B'luru (CCH- Ufbalrll
83) Com.O.S. 575/2024 19/04/2024 | 22/07/2024 o4 * !
LXXXII Addl. City Civil & Bengaluru
32 | Sessions Judge, B'luru (CCH- Ufbalrll
83) Com.0.S. 153/2019 03/06/2019 | 23/07/2024 | 1877 - =
LXXXII Addl. City Civil & Bengaluru
33 | Sessions Judge, B'luru (CCH- Ufbalrll
83) Com.O.S. 579/2024 19/04/2024 | 23/07/2024 95 S =~
LXXXII Addl. City Civil & Bengaluru
34 | Sessions Judge, B'luru (CCH- Ufbalrll
83) Com.A.A. 5/2024 08/01/2024 | 23/07/2024 197 12 =
LXXXII Addl. City Civil & Benegaluru
35 | Sessions Judge, B'luru (CCH- Ufban
83) Com.O.S. 65/2024 09/01/2024 26/07/2024 199 2 15
LXXXII Addl. City Civil & Benegaluru
36 | Sessions Judge, B'luru (CCH- Ufban
83) Com.O.S. 287/2024 20/02/2024 | 26/07/2024 157 ! =
LXXXII Addl. City Civil & Bengaluru
37 | Sessions Judge, B'luru (CCH- Ufban
83) Com.EX 439/2024 20/06/2024 | 26/07/2024 20 - &
LXXXII Addl. City Civil & Benegaluru
38 | Sessions Judge, B'luru (CCH- Ufban
83) Com.EX 442/2024 20/06/2024 | 26/07/2024 50 - -
LXXXII Addl. City Civil & Bengaluru
39 | Sessions Judge, B'luru (CCH- Ufban
83) Com.A.A. 322/2023 21/08/2023 | 26/07/2024 340 20 =
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Number of Number
of Days |Number
Days between of
SL _— Date of Date of between R R
No. Court District Case Type Case Number Institution Disposal Institution Fln«::l.l Adjourn
Hearing | ments
and
Disposal and Granted
P Judgment
LXXXII Addl. City Civil & Benealuru
40 | Sessions Judge, B'luru (CCH- Ufbalrll
83) Com.O.S. 926/2023 18/08/2023 31/07/2024 348 - 21
LXXXII Addl. City Civil & Benealuru
41 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 1315/2023 21/11/2023 31/07/2024 253 1 22
83)
LXXXII Addl. City Civil & Benealuru
42 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 406/2024 15/03/2024 31/07/2024 138 13 13
83)
LXXXII Addl. City Civil & Benealuru
43 | Sessions Judge, B'luru (CCH- Ufban Com.A.A. 244 /2024 26/07/2024 31/07/2024 ) 1 3
83)
LXXXII Addl. City Civil & Benealuru
44 | Sessions Judge, B'luru (CCH- Ufban Com.A.P. 119/2023 23/08/2023 31/07/2024 343 147 26
83)
LXXXIIT Addl. City Civil & Benealuru
45 | Sessions Judge, B'luru (CCH- Ufban Com.EX. 509/2023 22.09.2023 02.07.2024 284 ) 12
84)
LXXXIII Addl. City Civil & Benealuru
46 | Sessions Judge, B'luru (CCH- Ufban Com.A.P. 101/2023 08.08.2023 03.07.2024 331 90 21
84)
LXXXIII Addl. City Civil & Benealuru
47 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 503/2023 13-04-2023 03-07-2024 448 66 33
84)
LXXXIII Addl. City Civil & Benealuru
48 | Sessions Judge, B'luru (CCH- Ufban Com.EX. 311/2024 18-04-2024 05-07-2024 79 30 5
84)
LXXXIIT Addl. City Civil & Benealuru
49 | Sessions Judge, B'luru (CCH- Ufban Com.E.X. 84/2023 17.02.2023 06.07.2024 506 9 28

84)
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Number of Number
of Days |Number
Days between of
Sl . . Date of Date of between R .
No. Court District Case Type Case Number Institution Disposal Institution Fln«::l.l Adjourn
Hearing | ments
and
Disposal and Granted
P Judgment
LXXXIIT Addl. City Civil & Benealuru
50 | Sessions Judge, B'luru (CCH- Ufban Com.A.P. 12/2024 22.01.2024 08.07.2024 169 3 6
84)
LXXXIII Addl. City Civil & Benealuru
51 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 177/2024 01.02.2024 08.07.2024 159 10 7
84)
LXXXIII Addl. City Civil & Benealuru
52 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 270/2024 16.02.2024 08.07.2024 144 11 7
84)
LXXXIII Addl. City Civil & Benealuru
53 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 770/2024 01.06.2024 08.07.2024 38 20 5
84)
LXXXIII Addl. City Civil & Benealuru
54 | Sessions Judge, B'luru (CCH- Ufban Com.A.P. 11/2022 01.02.2022 09.07.2024 890 90 41
84)
LXXXIIT Addl. City Civil & Benealuru
55 | Sessions Judge, B'luru (CCH- g Com.EX. 37/2022 19.01.2022 09.07.2024 903 79 38
84) Urban
LXXXIII Addl. City Civil & Benealuru
56 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 1180/2023 25.10.2023 09.07.2024 259 26 13
84)
LXXXIII Addl. City Civil & Benealuru
57 | Sessions Judge, B'luru (CCH- g Com.EX. 492/2024 09.07.2024 09.07.2024 1 1 1
84) Urban
LXXXIII Addl. City Civil & Benealuru
58 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 25846/2012 19.04.2014 10.07.2024 3736 79 63
84)
LXXXIIT Addl. City Civil & Benealuru
59 | Sessions Judge, B'luru (CCH- Ufban Com.A.P. 67/2023 02.06.2023 10.07.2024 405 177 17

84)
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Number of Number
of Days |Number
Days between of
SL _— Date of Date of between R R
No. Court District Case Type Case Number Institution Disposal Institution Fln«::l.l Adjourn
Hearing | ments
and
Disposal and Granted
P Judgment
LXXXIIT Addl. City Civil & Benealuru
60 | Sessions Judge, B'luru (CCH- g Com.A.A. 188/2024 10.06.2024 10.07.2024 31 30 2
Urban
84)
LXXXIII Addl. City Civil & Benealuru
61 | Sessions Judge, B'luru (CCH- g Com.E.X. 402/2024 10.06.2024 12.07.2024 33 4 3
Urban
84)
LXXXIII Addl. City Civil & Benealuru
62 | Sessions Judge, B'luru (CCH- g Com.EX. 97/2024 02.02.2024 13.07.2024 163 1 6
Urban
84)
LXXXIII Addl. City Civil & Benealuru
63 | Sessions Judge, B'luru (CCH- Ufban Com.A.P. 137/2023 19-09-2023 15-07-2024 300 32 12
84)
LXXXIII Addl. City Civil & Benealuru
64 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 349/2023 15-03-2023 15-07-2024 488 18 29
84)
LXXXIIT Addl. City Civil & Benealuru
65 | Sessions Judge, B'luru (CCH- g Com.O.S. 1328/2023 22-11-2023 15-07-2024 236 - 12
84) Urban
LXXXIII Addl. City Civil & Benealuru
66 | Sessions Judge, B'luru (CCH- g Com.O.S. 1451/2023 16-12-2023 15-07-2024 212 10 19
Urban
84)
LXXXIII Addl. City Civil & Benealuru
67 | Sessions Judge, B'luru (CCH- g Com.O.S. 1491/2023 20-12-2023 16-07-2024 209 - 7
Urban
84)
LXXXIII Addl. City Civil & Benealuru
68 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 1070/2022 28-07-2022 19-07-2024 1817 17 29
84)
LXXXIIT Addl. City Civil & Benealuru
69 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 860/2024 19-06-2024 19-07-2024 1125 - 5

84)
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Number of Number
of Days |Number
Days between of
SL _— Date of Date of between R R
No. Court District Case Type Case Number Institution Disposal Institution Fln«::l.l Adjourn
Hearing | ments
and
Disposal and Granted
P Judgment
LXXXIIT Addl. City Civil & Benealuru
70 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 911/2024 03-07-2024 19-07-2024 1111 - 3
84)
LXXXIII Addl. City Civil & Benealuru
71 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 1422/2023 12-12-2023 20-07-2024 1316 - 10
84)
LXXXIII Addl. City Civil & Benealuru
72 | Sessions Judge, B'luru (CCH- Ufban Com.A.S. 4/2009 29-01-2009 22-07-2024 6748 26 27
84)
LXXXIII Addl. City Civil & Benealuru
73 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 769/2023 01-07-2023 23-07-2024 388 21 21
84)
LXXXIII Addl. City Civil & Benealuru
74 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 629/2023 29.05.2023 24.07.2024 442 - 20
84)
LXXXIIT Addl. City Civil & Benealuru
75 | Sessions Judge, B'luru (CCH- g Com.O.S 7702/2018 25-10-2018 26-07-2024 2102 15 65
84) Urban
LXXXIII Addl. City Civil & Benealuru
76 | Sessions Judge, B'luru (CCH- g Com.A.P 68/2023 06-06-2023 26-07-2024 417 16 25
84) Urban
LXXXIII Addl. City Civil & Benealuru
77 | Sessions Judge, B'luru (CCH- g Com.O.S 194 /2024 03-02-2024 27-07-2024 176 17 8
84) Urban
LXXXIII Addl. City Civil & Benealuru
78 | Sessions Judge, B'luru (CCH- g Com.A.P. 91/2023 19-07-2023 30-07-2024 378 15 14
84) Urban
LXXXIIT Addl. City Civil & Benealuru
79 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 380/2023 20-03-2023 30-07-2024 498 17 28

84)
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Number of Number
of Days |Number
Days between of
SL _— Date of Date of between R R
No. Court District Case Type Case Number Institution Disposal Institution Fln«::l.l Adjourn
Hearing | ments
and
Disposal and Granted
P Judgment
LXXXIIT Addl. City Civil & Benealuru
80 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 61/2024 09-01-2024 30-07-2024 201 - 7
84)
LXXXIII Addl. City Civil & Benealuru
81 | Sessions Judge, B'luru (CCH- Ufban Com.EX. 531/2024 26-07-2024 30-07-2024 4 4 2
84)
LXXXIII Addl. City Civil & Benealuru
82 | Sessions Judge, B'luru (CCH- Ufban Com.A.S. 25001/2014 09-01-2014 31-07-2024 204 34 41
84)
LXXXIII Addl. City Civil & Benealuru
83 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 3838/2018 01-06-2018 31-07-2024 2252 16 22
84)
LXXXIV Addl. City Civil & Benealuru
84 | Sessions Judge, B'luru (CCH- Ufban COM.AA. 392/2023 11.10.2023 02.07.2024 265 1 1
85)
LXXXIV Addl. City Civil & Benealuru
85 | Sessions Judge, B'luru (CCH- Ufban COM.OS. 281/2019 26.09.2019 03.07.2024 1742 2 6
85)
LXXXIV Addl. City Civil & Benealuru
86 | Sessions Judge, B'luru (CCH- Ufban COM.OS. 171/2024 31.01.2024 05.07.2024 156 2 1
85)
LXXXIV Addl. City Civil & Benealuru
87 | Sessions Judge, B'luru (CCH- g COM.AP. 167/2023 04.11.2023 05.07.2024 204 5 2
85) Urban
LXXXIV Addl. City Civil & Benealuru
88 | Sessions Judge, B'luru (CCH- Ufban COM.OS. 446/2024 22.03.2024 06.07.2024 106 1 1
85)
LXXXIV Addl. City Civil & Benealuru
89 | Sessions Judge, B'luru (CCH- Ufban COM.AP. 71/2024 25.04.2024 06.07.2024 72 2 8

85)
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Number of Number
of Days |Number
Days between of
SL _— Date of Date of between R R
No. Court District Case Type Case Number Institution Disposal Institution Fln«::l.l Adjourn
Hearing | ments
and
Disposal and Granted
P Judgment
LXXXIV Addl. City Civil & Benealuru
90 | Sessions Judge, B'luru (CCH- Ufban COM.OS. 481/2024 30.03.2024 06.07.2024 98 1 1
85)
LXXXIV Addl. City Civil & Benealuru
91 | Sessions Judge, B'luru (CCH- Ufban COM.OS. 962/2023 30.08.2023 06.07.2024 311 4 12
85)
LXXXIV Addl. City Civil & Benealuru
92 | Sessions Judge, B'luru (CCH- Ufban COM.MISC. 5/2023 27.01.2023 10.07.2024 530 5 18
85)
LXXXIV Addl. City Civil & Benealuru
93 | Sessions Judge, B'luru (CCH- Ufban COM.OS. 1293/2023 16.11.2023 11.07.2023 238 1 1
85)
LXXXIV Addl. City Civil & Benealuru
94 | Sessions Judge, B'luru (CCH- Ufban COM.OS. 318/2024 27.02.2024 11.07.2023 135 1 1
85)
LXXXIV Addl. City Civil & Benealuru
95 | Sessions Judge, B'luru (CCH- Ufban COM.OS. 506/2024 02.04.2024 11.07.2023 100 1 1
85)
LXXXIV Addl. City Civil & Benealuru
96 | Sessions Judge, B'luru (CCH- g COM.AP. 84 /2023 10.07.2023 11.07.2023 367 10 18
85) Urban
LXXXIV Addl. City Civil & Benealuru
97 | Sessions Judge, B'luru (CCH- & COM.AP. 85/2023 367 10 18
Urban
85) 10.07.2023 11.07.2023
LXXXIV Addl. City Civil & Benealuru
98 | Sessions Judge, B'luru (CCH- Ufban COM.OS. 229/2023 514 6 15
85) 14.02.2023 12.07.2024
LXXXIV Addl. City Civil & Benealuru
99 | Sessions Judge, B'luru (CCH- Ufban COM.AP. 2/2024 02.01.2024 15.07.2024 195 17 6

85)
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of Days |Number
Days between of
Sl . Date of Date of between R .
No. Court District Case Type Case Number Institution Disposal Institution Fln«::l.l Adjourn
Hearing | ments
and
Disposal and Granted
P Judgment
LXXXIV Addl. City Civil & Benealuru
100 | Sessions Judge, B'luru (CCH- Ufban COM.AP. 57/2024 14.03.2024 15.07.2024 123 3 6
85)
LXXXIV Addl. City Civil & Benealuru
101 | Sessions Judge, B'luru (CCH- Ufban COM.OS. 733/2023 22.06.2024 15.07.2024 389 1 3
85)
LXXXIV Addl. City Civil & Benealuru
102 | Sessions Judge, B'luru (CCH- Ufban COM.OS. 350/2023 15.03.2023 16.07.2024 489 3 7
85)
LXXXIV Addl. City Civil & Benealuru
103 | Sessions Judge, B'luru (CCH- Ufban COM.OS. 772/2024 03.06.2024 20.07.2024 47 1 2
85)
LXXXIV Addl. City Civil & Benealuru
104 | Sessions Judge, B'luru (CCH- Ufban COM.OS. 774/2024 03.06.2024 20.07.2024 47 1 2
85)
LXXXIV Addl. City Civil & Benealuru
105 | Sessions Judge, B'luru (CCH- Ufban COM.OS. 867/2024 20.06.2024 20.07.2024 30 1 1
85)
LXXXIV Addl. City Civil & Benealuru
106 | Sessions Judge, B'luru (CCH- Ufban COM.OS. 868/2024 20.06.2024 20.07.2024 30 1 1
85)
LXXXIV Addl. City Civil & Benealuru
107 | Sessions Judge, B'luru (CCH- Ufban COM.OS. 719/2024 27.05.2024 22.07.2024 56 1 1
85)
LXXXIV Addl. City Civil & Benealuru
108 | Sessions Judge, B'luru (CCH- Ufban COM.OS. 247/2024 14.02.2024 23.07.2024 160 1 1
85)
LXXXIV Addl. City Civil & Benealuru
109 | Sessions Judge, B'luru (CCH- Ufban COM.AA. 351/2023 19.09.2023 23.07.2024 308 1 4

85)
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and
Disposal and Granted
P Judgment
LXXXIV Addl. City Civil & Benealuru
110 | Sessions Judge, B'luru (CCH- g COM.OS. 880/2024 24.06.2024 25.07.2024 31 1 1
85) Urban
LXXXIV Addl. City Civil & Benealuru
111 | Sessions Judge, B'luru (CCH- g COM.OS. 897/2024 28-06-2024 29-07-2024 31 1 1
85) Urban
LXXXIV Addl. City Civil & Benealuru
112 | Sessions Judge, B'luru (CCH- g COM.OS. 813/2024 06-06-2024 29-07-2024 53 1 1
85) Urban
LXXXIV Addl. City Civil & Benealuru
113 | Sessions Judge, B'luru (CCH- g COM.OS. 877/2024 22-06-2024 31-07-2024 39 1 1
85) Urban
LXXXV Addl. City Civil & Benealuru
114 | Sessions Judge, B'luru (CCH- & Com.AA. 156/2024 24-02-2024 02-07-2024 131 6 6
86) Urban
LXXXV Addl. City Civil & Benealuru
115 | Sessions Judge, B'luru (CCH- g Com.A.A. 468/2023 24-11-2023 02-07-2024 124 7 14
86) Urban
LXXXV Addl. City Civil & Benealuru
116 | Sessions Judge, B'luru (CCH- g Com.O.S. 105/2022 21-01-2022 05-07-2024 533 9 45
86) Urban
LXXXV Addl. City Civil & Benealuru
117 | Sessions Judge, B'luru (CCH- g Com.O.S. 350/2019 14-11-2019 09-07-2024 1702 8 59
86) Urban
LXXXV Addl. City Civil & Benealuru
118 | Sessions Judge, B'luru (CCH- g Com.O.S. 7189/2019 09-10-2019 11-07-2024 1741 8 82
86) Urban
LXXXV Addl. City Civil & Benealuru
119 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 1386/2022 21-09-2022 15-07-2024 667 9 38

86)
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Days between of
Sl . Date of Date of between R .
No. Court District Case Type Case Number Institution Disposal Institution Fln«::l.l Adjourn
Hearing | ments
and
Disposal and Granted
P Judgment
LXXXV Addl. City Civil & Benealuru
120 | Sessions Judge, B'luru (CCH- Ufbalrll Com.A.P. 179 12 7
86) 13/2024 23-01-2024 18-07-2024
LXXXV Addl. City Civil & Benealuru
121 | Sessions Judge, B'luru (CCH- Ufbalrll Com.A.P. 272 11 15
86) 157/2023 25-10-2023 19-07-2024
LXXXV Addl. City Civil & Benealuru
122 | Sessions Judge, B'luru (CCH- Ufban Com.A.P. 272 11 15
86) 158/2023 25-10-2023 19-07-2024
LXXXV Addl. City Civil & Benealuru
123 | Sessions Judge, B'luru (CCH- Ufbalrll Com.AA. 245 11 14
86) 458/2023 22-11-2023 20-07-2024
LXXXV Addl. City Civil & Benealuru
124 | Sessions Judge, B'luru (CCH- Ufban Com.A.P. 162 9 6
86) 31/2024 15-02-2024 24-07-2024
LXXXV Addl. City Civil & Benealuru
125 | Sessions Judge, B'luru (CCH- Ufban Com.A.P. 130/2023 07-09-2023 26-07-2024 328 8 17
86)
LXXXV Addl. City Civil & Benealuru
126 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 555/2022 07-04-2022 27-07-2024 843 9 54
86)
LXXXV Addl. City Civil & Benealuru
127 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 580/2024 19-04-2024 03-07-2024 76 2 4
86)
LXXXV Addl. City Civil & Benealuru
128 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 172/2024 31-01-2024 04-07-2024 157 3 8
86)
LXXXV Addl. City Civil & Benealuru
129 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 415/2024 16-03-2024 04-07-2024 111 2 5

86)
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LXXXV Addl. City Civil & Benealuru
130 | Sessions Judge, B'luru (CCH- g Com.O.S. 548/2024 15-04-2024 10-07-2024 87 7 3
86) Urban
LXXXV Addl. City Civil & Benealuru
131 | Sessions Judge, B'luru (CCH- & Com.O.S. 1452/2023 16-12-2023 12-07-2024 212 8 9
Urban
86)
LXXXV Addl. City Civil & Benealuru
132 | Sessions Judge, B'luru (CCH- g Com.O.S. 512/2024 03-04-2024 12-07-2024 101 7 3
86) Urban
LXXXV Addl. City Civil & Benealuru
133 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 606/2024 20-04-2024 15-07-2024 87 10 4
86)
LXXXV Addl. City Civil & Benealuru
134 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 603/2024 20-04-2024 16-07-2024 88 10 4
86)
LXXXV Addl. City Civil & Benealuru
135 | Sessions Judge, B'luru (CCH- & Com.O.S. 1183/2023 25-10-2023 13-07-2024 266 11
Urban
86)
LXXXV Addl. City Civil & Benealuru
136 | Sessions Judge, B'luru (CCH- Ufban Com.Ex. 1951/2018 31-05-2018 13-07-2024 2235 33
86)
LXXXV Addl. City Civil & Benealuru
137 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 853/2023 28-07-2023 27-07-2024 365 15
86)
LXXXV Addl. City Civil & Benealuru
138 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 1399/2023 07-12-2023 01-07-2024 210 13

86)
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LXXXV Addl. City Civil & Bengaluru
139 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 1441/2022 29-09-2022 04-07-2024 648 28
86)
LXXXV Addl. City Civil &
. , Bengaluru
140 | Sessions Judge, B'luru (CCH- Com.Ex. 430/2024 19-06-2024 05-07-2024 16 2
86) Urban
LXXXV Addl. City Civil &
. , Bengaluru
141 | Sessions Judge, B'luru (CCH- Com.Ex. 387/2021 10-11-2021 06-07-2024 972 26
86) Urban
LXXXV Addl. City Civil & Benealuru
142 | Sessions Judge, B'luru (CCH- & Com.Ex. 264/2021 10-08-2021 06-07-2024 1066 32
86) Urban
LXXXV Addl. City Civil & Benealuru
143 | Sessions Judge, B'luru (CCH- & Com.O.S. 401/2019 16-12-2019 08-07-2024 1669 39
86) Urban
LXXXV Addl. City Civil & Benealuru
144 | Sessions Judge, B'luru (CCH- & Com.Ex. 183/2022 16-04-2022 09-07-2024 816 30
86) Urban
LXXXV Addl. City Civil & Benealuru
145 | Sessions Judge, B'luru (CCH- & Com.Ex. 38/2022 20-01-2022 09-07-2024 903 28
86) Urban
LXXXV Addl. City Civil &
. , Bengaluru
146 | Sessions Judge, B'luru (CCH- Com.Ex. 491/2024 09-07-2024 09-07-2024 0 0
Urban
86)
LXXXV Addl. City Civil & Benealuru
147 | Sessions Judge, B'luru (CCH- Ufban Com.Ex. 403/2023 01-08-2023 15-07-2024 354 8

86)
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LXXXV Addl. City Civil & Benealuru
148 | Sessions Judge, B'luru (CCH- Ufban Com.AA. 64/2024 23-02-2024 19-07-2024 149 5
86)
LXXXV Addl. City Civil & Benealuru
149 | Sessions Judge, B'luru (CCH- Ufban Com.AA. 65/2024 23-02-2024 19-07-2024 149 5
86)
LXXXV Addl. City Civil & Benealuru
150 | Sessions Judge, B'luru (CCH- Ufban Com.Ex. 3088/2019 21-08-2019 20-07-2024 1800 43
86)
LXXXV Addl. City Civil & Benealuru
151 | Sessions Judge, B'luru (CCH- Ufban Com.Ex. 429/2022 22-09-2022 20-07-2024 667 31
86)
LXXXV Addl. City Civil & Benealuru
152 | Sessions Judge, B'luru (CCH- Ufban Com.Ex. 188/2022 19-04-2022 20-07-2024 824 23
86)
LXXXV Addl. City Civil & Benealuru
153 | Sessions Judge, B'luru (CCH- Ufban Com.Ex. 463/2021 06-12-2021 20-07-2024 960 24
86)
LXXXVI Addl. City Civil & Benealuru
154 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 1374/2023 02-12-2023 06-07-2024 217 9 4
87)
LXXXVI Addl. City Civil & Benealuru
155 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 1172/2023 13-10-2023 11-07-2024 272 7 3
87)
LXXXVI Addl. City Civil & Benealuru
156 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 1324/2023 22-11-2023 12-07-2024 233 16 4
87)
LXXXVI Addl. City Civil & Benealuru
157 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 737/2023 23-06-2023 20-07-2024 393 4 2

87)
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LXXXVI Addl. City Civil & Benealuru
158 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 1639/2022 10-11-2022 22-07-2024 620 2 2
87)
LXXXVI Addl. City Civil & Benealuru
159 | Sessions Judge, B'luru (CCH- Ufban Com.A.P. 154/2023 11-10-2023 27-07-2024 290 207 11
87)
LXXXVI Addl. City Civil & Benealuru
160 | Sessions Judge, B'luru (CCH- & Com.A.A. 200/2024 18-06-2024 03-07-2024 15 8 2
87) Urban
LXXXVI Addl. City Civil & Benealuru
161 | Sessions Judge, B'luru (CCH- g Com.O.S. 223/2024 08-02-2024 08-07-2024 151 3 2
87) Urban
LXXXVI Addl. City Civil & Benealuru
162 | Sessions Judge, B'luru (CCH- & Com.AA. 427/2023 06-11-2023 10-07-2024 247 91 5
87) Urban
LXXXVI Addl. City Civil & Benealuru
163 | Sessions Judge, B'luru (CCH- g Com.O.S. 1463/2023 19-12-2023 22-07-2024 216 4 2
87) Urban
LXXXVI Addl. City Civil & Benealuru
164 | Sessions Judge, B'luru (CCH- & Com.EX. 387/2024 04-06-2024 24-07-2024 50 1 1
87) Urban
LXXXVI Addl. City Civil & Benealuru
165 | Sessions Judge, B'luru (CCH- g Com.O.S. 677/2024 27-04-2024 24-07-2024 88 4 1
87) Urban
LXXXVI Addl. City Civil & Benealuru
166 | Sessions Judge, B'luru (CCH- & Com.EX. 513/2022 22-11-2022 30-07-2024 616 1 1
87) Urban
LXXXVI Addl. City Civil & Benealuru
167 | Sessions Judge, B'luru (CCH- Ufban Com.O.S. 1523/2023 21-12-2023 30-07-2024 222 2 2

87)
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LXXXVII Addl. City Civil & Bengaluru
168 |Sessions Judge, B'luru (CCH- Ufban Misc. Com.Misc./1070/2003| 21/11/2003 45298 7528 days 6 164
88)
LXXXVII Addl. City Civil & Benealuru
169 [Sessions Judge, B'luru (CCH- Ufban A.P. Com.A.P./8/2020 17/01/2020 45298 1627 days 6 177
88)
LXXXVII Addl. City Civil & Bengaluru
170 |Sessions Judge, B'luru (CCH- Ufban A.P. Com.A.P./22/2021 24/02/2021 45298 1223 days 7 163
88)
LXXXVII Addl. City Civil & Benealuru
171 [Sessions Judge, B'luru (CCH- Ufban A.P. Com.A.P./53/2022 44748 45298 755 days 4 115
88)
LXXXVII Addl. City Civil & Bengaluru
172 |Sessions Judge, B'luru (CCH- Ufban AP Com.A.P./103/2022 23/09/2022 45298 647 days 7 174
88)
LXXXVII Addl. City Civil & Benealuru
173 [Sessions Judge, B'luru (CCH- Ufban A.P. Com.A.P./56/2023 22/05/2023 45389 409 days 13 289
88)
LXXXVII Addl. City Civil & Bengaluru
174 |Sessions Judge, B'luru (CCH- Ufban O.S. Com.0.S./101/2021 22/01/2021 45450 1261 days 9 183
88)
LXXXVII Addl. City Civil & Benealuru
175 [Sessions Judge, B'luru (CCH- Ufban O.S. Com.0.S./50/2023 45047 45450 548 days 6 148
88)
LXXXVII Addl. City Civil & Bengaluru
176 |Sessions Judge, B'luru (CCH- Ufban O.S. Com.0.S./1725/2022 23/11/2022 45511 593 days 8 182
88)
LXXXVII Addl. City Civil & Benealuru
177 |Sessions Judge, B'luru (CCH- Ufban O.S. Com.0.S./325/2022 28/02/2022 45572 863 days 6 155

88)
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LXXXVII Addl. City Civil & Bengaluru
178 |Sessions Judge, B'luru (CCH- Ufban 0.S. Com.0.S./1419/2022 | 27/09/2022 45572 652 days 6 156
88)
LXXXVII Addl. City Civil & Benealuru
179 [Sessions Judge, B'luru (CCH- Ufban AP Com.A.P./99/2022 19/09/2022 15/07/2024 665 days 5 114
88)
LXXXVII Addl. City Civil & Bengaluru
180 |Sessions Judge, B'luru (CCH- Ufban A.A. Com.A.A./110/2021 29/06/2021 18/07/2024 | 1115 days 6 154
88)
LXXXVII Addl. City Civil & Benealuru
181 |Sessions Judge, B'luru (CCH- Ufban AA. Com.A.A./299/2022 44688 18/07/2024 744 days 6 151
88)
LXXXVII Addl. City Civil & Bengaluru
182 |Sessions Judge, B'luru (CCH- Ufban A.A. Com.A.A./343/2022 23/08/2022 18/07/2024 695 days 5 135
88)
LXXXVIII Addl. City Civil & Benealuru
183 | Sessions Judge, B'luru (CCH- Ufban Com.O.S 263/2023 21/02/2023 05/07/2024 500 15 2
89)
LXXXVIII Addl. City Civil & Benealuru
184 | Sessions Judge, B'luru (CCH- Ufban Com.O.S 83/2021 20/01/2021 08/07/2024 1265 7 1
89)
LXXXVIII Addl. City Civil & Benealuru
185 | Sessions Judge, B'luru (CCH- Ufban Com.O.S 1440/2023 14/12/2023 18/07/2024 217 13 3
89)
LXXXVIII Addl. City Civil & Benealuru
186 | Sessions Judge, B'luru (CCH- Ufban Com.O.S 722 /2023 21/06/2023 24/07/2024 399 12 10
89)
LXXXVIII Addl. City Civil & Benealuru
187 | Sessions Judge, B'luru (CCH- Ufban Com.O.S 923/2023 18/08/2023 25/07/2024 342 19 5

89)
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LXXXVIII Addl. City Civil & Beroalurn
188 | Sessions Judge, B'luru (CCH- Ufban Com.O.S 240/2023 15/02/2023 | 27/07/2024 528 9 4
89)
LXXXVIII Addl. City Civil & Beroalurn
189 | Sessions Judge, B'luru (CCH- Ufban Com.O.S 412/2023 28/03/2023 | 29/07/2024 489 11 4
89)
LXXXVIII Addl. City Civil & Beroalurn
190 | Sessions Judge, B'luru (CCH- Ufban Com.O.S 106/2023 18/01/2023 | 31/07/2024 560 7 4
89)
LXXXIX Addl. City Civil & Beroalurn
191 | Sessions Judge, B'luru (CCH- Ufban Com.A.A. Com.A.A./47/2024 12-02-2024 03-07-2024 142 days 14 DAYS 1
90)
LXXXIX Addl. City Civil & Beroalurn
192 | Sessions Judge, B'luru (CCH- Ufban Com.AA. Com.A.A./7/2024 10-01-2024 08-07-2024 180 days | 13 DAYS 1
90)
193 | Bengaluru Rural District, X ADJ Com OS 05/2024 02.01.2024 01.07.2024 | 181 Days No 1
Bengaluru
194 | Bengaluru Rural District, X ADJ Com OS 39/2024 10.01.2024 | 01.07.2024 | 173 Days No 1
Bengaluru
195 | Bengaluru Rural District, X ADJ Com OS 03/2024 02.01.2024 02.07.2024 | 182 Days No 2
Bengaluru
196 | Bengaluru Rural District, X ADJ Com OS 451/2023 28.11.2023 03.07.2024 | 218 Days No 2
Bengaluru
197 | Bengaluru Rural District, X ADJ Com OS 38/2024 10.01.2024 05.07.2024 | 177 Days No 1
Bengaluru
1og | Bengaluru Rural District, X ADJ Com OS 80/2024 09.02.2024 | 06.07.2024 | 148 Days No 1
Bengaluru
199 | Bengaluru Rural District, X ADJ Com OS 139/2024 20.04.2024 08.07.2024 | 79 Days No 1
Bengaluru
200 | Bengaluru Rural District, X ADJ Com OS 98/2024 05.03.2024 | 08.07.2024 | 125 Days No 1

Bengaluru
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01| Bengaluru Rural District, X ADJ Com OS 473/2023 19.12.2023 08.07.2024 | 202 Days No 2
Bengaluru
02 |  Bengaluru Rural District, X ADJ Com OS 138/2024 20.04.2024 | 09.07.2024 | 80 Days No 1
Bengaluru
203 | Bengaluru Rural District, X ADJ Com OS 140/2024 22.04.2024 09.07.2024 | 78 Days No 1
Bengaluru
04 | Bengaluru Rural District, X ADJ Com OS 74/2024 09.02.2024 10.07.2024 | 152 Days No 1
Bengaluru
205 | Bengaluru Rural District, X ADJ Com OS 12/2024 03.01.2024 12.07.2024 | 191 Days No 1
Bengaluru
206 | Bengaluru Rural District, X ADJ Com OS 1772022 09.09.2022 15.07.2024 | 675 Days No 4
Bengaluru
po7 | Bengaluru Rural District, X ADJ Com OS 44872023 23.11.2023 15.07.2024 | 235 Days No 1
Bengaluru
s0g | Bengaluru Rural District, X ADJ Com OS 100/2024 13.03.2024 16.07.2024 | 125 Days No 1
Bengaluru
209 | Bengaluru Rural District, X ADJ Com OS 395/2023 27.09.2023 18.07.2024 | 295 Days No 1
Bengaluru
10| Bengaluru Rural District, X ADJ Com OS 468/2023 12.12.2023 | 20.07.2024 | 220 Days No 1
Bengaluru
p11| Bengaluru Rural District, X ADJ Com OS 125/2024 06.04.2024 20.07.2024 | 105 Days No 1
Bengaluru
912 | Bengaluru Rural District, X ADJ Com OS 22/2024 03.01.2024 | 22.07.2024 | 201 Days No 1
Bengaluru
213| Bengaluru Rural District, X ADJ Com OS 480/2024 20.12.2023 22.07.2024 | 215 Days No 1
Bengaluru
014 | Bengaluru Rural District, X ADJ Com OS 469/2023 15.12.2023 | 23.07.2024 | 221 Days No 1
Bengaluru
215 | Bengaluru Rural District, X ADJ Com OS 24/2024 03.01.2024 23.07.2024 | 202 Days No 1

Bengaluru
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216 | Bengaluru Rural District, X ADJ Com OS 43/2024 11.01.2024 24.07.2024 | 195 Days No 1
Bengaluru
917 | Bengaluru Rural District, X ADJ Com OS 93/2024 29.02.2024 | 24.07.2024 | 156 Days No 1
Bengaluru
21g| Bengaluru Rural District, X ADJ Com OS 85/2024 13.02.2024 25.07.2024 | 163 Days No 1
Bengaluru
019 | Bengaluru Rural District, X ADJ Com OS 94/2024 01.03.2024 | 26.07.2024 | 147 Days No 1
Bengaluru
290 | Bengaluru Rural District, X ADJ Com OS 373/2023 17.08.2023 26.07.2024 | 344 Days No 2
Bengaluru
g1 | Bengaluru Rural District, X ADJ Com OS 365/2022 08.09.2021 26.07.2024 | 1052 Days No 1
Bengaluru
299 | Bengaluru Rural District, X ADJ Com OS 254/2022 30.09.2022 31.07.2024 | 1418 Days No 1
Bengaluru
903 | Bensaluru Rural District, XI ADJ Com OS 102/2024 18.03.2024 03.07.2024 | 107 days No 0
Bengaluru
204 | Bengaluru Rural District, XI ADJ Com OS 422/2023 20.09.2023 06.07.2024 | 290 days No 1
Bengaluru
295 | Bengaluru Rural District, XI ADJ Com OS 474/2023 19.12.2023 06.07.2024 | 204 days No 2
Bengaluru
206 | Bengaluru Rural District, XI ADJ Com OS 418/2022 01.12.2022 06.07.2024 | 583 days No 1
Bengaluru
o7 | Bensaluru Rural District, XI ADJ Com OS 142/2024 22.04.2024 08.07.2024 | 77 days No 2
Bengaluru
29g| Bengaluru Rural District, XI ADJ Com OS 289/2023 12.06.2023 09.07.2024 | 393 days No 3
Bengaluru
999 |  Bensaluru Rural District, XI ADJ Com OS 896/2021 29.09.2018 09.07.2024 | 2110 days No 2
Bengaluru
230 | Bengaluru Rural District, XI ADJ Com OS 23/2024 05.01.2024 15.07.2024 | 194 days No 1

Bengaluru
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31| Bengaluru Rural District, XI ADJ Com OS 49/2024 29.11.2023 16.07.2024 | 230 days No 4
Bengaluru
032 | Bensaluru Rural District, XI ADJ Com OS 127/2024 06.04.2024 22.07.2024 | 107 days No 3
Bengaluru
033 | Bengaluru Rural District, XI ADJ Com OS 143/2024 22.04.2024 22.07.2024 | 91 days No 3
Bengaluru
034 | Bensaluru Rural District, XI ADJ Com OS 144/2024 22.04.2024 22.07.2024 | 91 days No 3
Bengaluru
035 | Bengaluru Rural District, XI ADJ Com OS 275/2023 31.05.2023 30.07.2024 | 426 days No 1
Bengaluru
036 | Bensaluru Rural District, XI ADJ Com OS 42/2020 03.10.2015 30.07.2024 | 3224 days No 1
Bengaluru
o37 | Bengaluru Rural District, XI ADJ Com OS 854/2021 05.02.2021 31.07.2024 | 1272 days No 3
Bengaluru
o3| Bensaluru Rural District, XI ADJ Com OS 96/2024 28.02.2024 31.07.2024 | 154 days No 1
Bengaluru
039 | Bengaluru Rural District, XI ADJ Com OS 184/2024 19.06.2024 31.07.2024 | 42 days No 1
Bengaluru
IV Additional District and
240 |Sessions Judge (Commercial Ballari COM.O.S COM.0O.S./71/2023 27-11-2023 02-07-2024 218 1 6
Court), Ballari
IV Additional District and
241 |Sessions Judge (Commercial Ballari COM.O.S COM.0O.S./63/2023 27-11-2023 03-07-2024 219 1 7
Court), Ballari
IV Additional District and
242 |Sessions Judge (Commercial Ballari COM.O.S COM.0.S./65/2023 27-11-2023 03-07-2024 219 1 7
Court), Ballari
IV Additional District and
243 |Sessions Judge (Commercial Ballari COM.O.S COM.0.S./66/2023 27-11-2023 04-07-2024 220 1 8

Court), Ballari
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IV Additional District and
244 |Sessions Judge (Commercial Ballari COM.O.S COM.O.S./74/2023 27-11-2023 05-07-2024 221 1 9
Court), Ballari
IV Additional District and
245 |Sessions Judge (Commercial Ballari COM.O.S COM.0.S./80/2023 07-12-2023 05-07-2024 211 1 9
Court), Ballari
IV Additional District and
246 |Sessions Judge (Commercial Ballari COM.O.S COM.0.S./83/2023 07-12-2023 06-07-2024 212 1 10
Court), Ballari
IV Additional District and
247 |Sessions Judge (Commercial Ballari COM.O.S COM.0.S./93/2023 18-12-2023 08-07-2024 203 1 5
Court), Ballari
IV Additional District and
248 |Sessions Judge (Commercial Ballari COM.O.S COM.0.S./21/2024 29-01-2024 08-07-2024 161 1 4
Court), Ballari
IV Additional District and
249 |Sessions Judge (Commercial Ballari COM.O.S COM.0O.S./22/2024 29-01-2024 09-07-2024 162 1 5
Court), Ballari
IV Additional District and
250 [Sessions Judge (Commercial Ballari COM.O.S COM.0O.S./23/2024 29-01-2024 09-07-2024 162 1 5
Court), Ballari
IV Additional District and
251 [Sessions Judge (Commercial Ballari COM.O.S COM.0O.S./10/2024 20-01-2024 10-07-2024 172 1 5
Court), Ballari
IV Additional District and
252 |Sessions Judge (Commercial Ballari COM.O.S COM.O.S./11/2024 24-01-2024 10-07-2024 168 1 6
Court), Ballari
IV Additional District and
253 |Sessions Judge (Commercial Ballari COM.O.S COM.0.S./53/2023 06-11-2023 13-07-2024 250 1 1

Court), Ballari
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IV Additional District and
254 |Sessions Judge (Commercial Ballari COM.O.S COM.O.S./67/2023 27-11-2023 13-07-2024 229 1 1
Court), Ballari
IV Additional District and
255 |Sessions Judge (Commercial Ballari COM.O.S COM.0O.S./86/2023 18-12-2023 13-07-2024 208 1 1
Court), Ballari
IV Additional District and
256 |Sessions Judge (Commercial Ballari COM.O.S COM.0.S./91/2023 18-12-2023 13-07-2024 208 1 1
Court), Ballari
IV Additional District and
257 |Sessions Judge (Commercial Ballari COM.O.S COM.0O.S./12/2024 24-01-2024 13-07-2024 171 1 1
Court), Ballari
IV Additional District and
258 |Sessions Judge (Commercial Ballari COM.A.S. COM.A.S./57/2019 29-05-2019 08-07-2024 1867 1 1
Court), Ballari
IV Additional District and
259 [Sessions Judge (Commercial Ballari COM.EX. COM.EX./662/2023 16-12-2023 01-07-2024 198 1 1
Court), Ballari
IV Additional District and
260 [Sessions Judge (Commercial Ballari COM.EX. COM.EX./60/2024 24-01-2024 01-07-2024 159 1 1
Court), Ballari
IV Additional District and
261 |Sessions Judge (Commercial Ballari COM.EX. COM.EX./291/2023 26-08-2023 03-07-2024 312 1 1
Court), Ballari
IV Additional District and
262 |Sessions Judge (Commercial Ballari COM.EX. COM.EX./449/2023 21-09-2023 06-07-2024 279 1 1
Court), Ballari
IV Additional District and
263 |Sessions Judge (Commercial Ballari COM.EX. COM.EX./463/2023 22-09-2023 06-07-2024 288 1 1

Court), Ballari
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IV Additional District and
264 |Sessions Judge (Commercial Ballari COM.EX. COM.EX./284 /2023 24-08-2023 13-07-2024 324 1 1
Court), Ballari
IV Additional District and
265 |Sessions Judge (Commercial Ballari COM.EX. COM.EX./433/2023 14-09-2023 13-07-2024 303 1 1
Court), Ballari
IV Additional District and
266 |Sessions Judge (Commercial Ballari COM.EX. COM.EX./464 /2023 22-09-2023 13-07-2024 295 1 1
Court), Ballari
IV Additional District and
267 |Sessions Judge (Commercial Ballari COM.EX. COM.EX./498/2023 25-10-2023 13-07-2024 262 1 1
Court), Ballari
IV Additional District and
268 |Sessions Judge (Commercial Ballari COM.EX. COM.EX./505/2023 27-10-2023 13-07-2024 260 1 1
Court), Ballari
IV Additional District and
269 |Sessions Judge (Commercial Ballari COM.EX. COM.EX./515/2023 30-10-2023 13-07-2024 257 1 1
Court), Ballari
IV Additional District and
270 |Sessions Judge (Commercial Ballari COM.EX. COM.EX./520/2023 30-10-2023 13-07-2024 257 1 1
Court), Ballari
IV Additional District and
271 |Sessions Judge (Commercial Ballari COM.EX. COM.EX./544 /2023 03-11-2023 13-07-2024 253 1 1
Court), Ballari
IV Additional District and
272 |Sessions Judge (Commercial Ballari COM.EX. COM.EX./549/2023 03-11-2023 13-07-2024 253 1 1
Court), Ballari
IV Additional District and
273 |Sessions Judge (Commercial Ballari COM.EX. COM.EX./573/2023 07-11-2023 13-07-2024 249 1 1

Court), Ballari
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IV Additional District and
274 |Sessions Judge (Commercial Ballari COM.EX. COM.EX./637/2023 12-12-2023 13-07-2024 214 1 1
Court), Ballari
IV Additional District and
275 |Sessions Judge (Commercial Ballari COM.EX. COM.EX./640/2023 12-12-2023 13-07-2024 214 1 1
Court), Ballari
IV Additional District and
276 |Sessions Judge (Commercial Ballari COM.EX. COM.EX./652/2023 14-12-2023 13-07-2024 212 1 1
Court), Ballari
IV Additional District and
277 |Sessions Judge (Commercial Ballari COM.EX. COM.EX./109/2024 27-03-2024 13-07-2024 108 1 1
Court), Ballari
IV Additional District and
278 |Sessions Judge (Commercial Ballari COM.EX. COM.EX./114/2024 27-03-2024 13-07-2024 108 1 1
Court), Ballari
IV Additional District and
279 |Sessions Judge (Commercial Ballari COM.EX. COM.EX./123/2024 27-03-2024 13-07-2024 108 1 1
Court), Ballari
IV Additional District and
280 [Sessions Judge (Commercial Ballari COM.EX. COM.EX./76/2024 19-02-2024 30-07-2024 162 1 1
Court), Ballari
IV Additional District and
281 [Sessions Judge (Commercial Ballari COM.EX. COM.EX./77/2024 19-02-2024 30-07-2024 162 1 1

Court), Ballari




